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1034. SHRI CHmA BASU: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether attempts are being made to
introduce an alternative special syllabi in
Primary and Secondary schools in certain
States of Northern region; and

(b) if so, the reaction of the Government
thereto?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No, Sir.

(b) Does not arise.

Trlvandrum as a Model Station

1035. SHRI A CHARLES: Wilt the Min-
ister of RAILWAYS be pleased to state:

(a) the amount spent so far for making
the Trivandrum Central Station as a model
station; and

(b) the target date by which the mod-
ernisation work is likely to be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
L1KARJUN): (a) Rs. 104.15 lakh upto Janu-
ary,l992.

(b) Works are expected to be completed
by December, 1992.

[ Translation]

Encouragement of OffIcial language In
Medical and Technological Education

1036. SHRI RAM NARAIN BERWA:
Will the MiniSter of HUMAN RESOURCE
DEVELOPMENT be pleased to stale:

(a) whether the Government propose to
encourage the use of official language Hindi
in the medical and technological education
in all Universities gradually;

(b) if so, the details thereof; and

(c) the arrangements being made for
Hindi translation of text books and reference
books of medical and technology for imple-
menting the policy?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) and (c). In pursuance of the directive
of the Parliament a programme to produce
suitable standard books in Hindi and Re-
gional Languages was launched in 1968 to
facilitate the changeover to Indian langLages
as the medium of instruction at the University
level and to make available text books and
reference books in Science and Technol-
ogy, medicine, engineering and agriculture.
Under this Scheme Financial Assistance is
provided to the concerned state Govern-
ments and University Cells.

The Commission for Scientific and
TechnoloQical Terminology (CSTT), a sub-
ordinate office of the Ministry of Human
Resource Development has been entrusted
with the production of books in Medicine,
Engineering and Agriculture, as also to
monitor the activities 01 book production by
State Governments and University Cells:

Moreover, the CSTT has been engaged
in Eyolution/Updation of technical te:ms,
preparation of Oefmitional Dictionaries, Ori-
entation Training to UniversitylCollege
Teachers and Computerisation of Terminol-
ogy.

Leprosy Control

1037. SHRI RAJESH KUMAR:
SHRlMAll SHEELAGAUTAM:

Wil the Minister of HUMAN AND FAM-
Il Y WELFARE be pleased to state:
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(a) the cIIIIrictII which are IdenIIied _ 
high d ..... pane and· law ..... pane 
dlsIrict under NaIionaIlapIosy ConbaI PJo-
gramme far mulli-medlcinallI8IdIMnI; . . 

(b) the diIIricts whent InIaIment IDr 
Ieprqsy is avdabIe and the names of the 
cenInIIl in each such dilltrlcts whent tIriI 
treatment is avaIIIbIa; and 

(c) whaIher the concerned Sbde Gov-
.mrnants hava extended desirable coap-
• ration in making avaIabia the nac:essary. 
infraslructurai facilities therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMLV 
WELFARE (SHRIMAn D.1t THARADEVI 
$IDDHARTHA): (a) Names of the disIricts 

~ high""" pane (endemic) 
andlaw ...... prane(lIIOderaI8Iyandemic) 
under NLEP ant given in encbMId abD-
manti & H reepec:tivaIy. 

(b)Undarthe NatianallapIosyEradica-
lion PIognImme treaImenI: willi dapeona 
...., for IeprOIIJ pIIlianIs is IIVIIIabIe 
Iwaugh the IengIh and breadIh of the coun-. 
by. Multi Drug TnaatmentpagramlMCGV8r-
... Is being 8Jdended in a phased fIIIInI*. 
So .., ImT has been saidoned for 201 
endemic disIric:ts. Out of 1heSe, 66 disIricts . 
..gallinglraalmantlhrDugh PrimaryHeallh 
Cant I8t up (Modilied 1mT). 

(c) V., Sir. However clue to fiIaIciaI 
COIllllaInIs 101M of lie Stale have not been 
abIa to pnwIde adeqU118 imasIrucbn. 

STA1EIIENT -I 

List at Disttit:Is CItIIIetrId under MDT St:heme (Endemic) 
(I) under the I8gUIar ptIIIIIIm: 

Aneth,. Pradesh (23) 1. AnanIhapw 

·2. Gunlur 

3. Rana-addY 
4- Mahaboabnagar 

5. NiamabIId 

6. KI8nman 

7. SrikaIwIam 

8. Vizianagram 

9. ViIhakhapIIInam 

10. aIiIIor 

11. EaltGodavari . 

'12. Krishna 
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13. WerqaI 

14.. NaIgonda 

15. CUddIpah 

18. Wt..aGadavM 

17. KarImnagar 

18. MedIIk 

11. NeIIcn 

20. KurnooI 

21. PnIkaum 

22. AdhIIad 

23. H,derabad 

AsSMI (1) 24. KaIbi AngIDng 

""(4) 25. I:laog..t1 

28. SInghbbum 

27. 8hagaIpw 

28. RohIas 

Gujand(8) 28. Danp 

"SO. Panchmahal (GDdhIa) 

31. Sural 

32. Bharuch 

33. BanxIa 

34- V ... 

KamaIaka (8) 35. BeIgaum 

38. DMrwad 
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37. Bidar 

38. Gubarga 

39. Raichur 

40. Bijapur 

41. Bellary 

42. Myscn 

Kerala(5) 43. AIappey 

44. Trichur 

45. Trivandrum . 

46. Qullon 

47. Palghat 

""hp,pradesh (.11) . .g. Du~ 

49. Rejnandgaon 

SO. Ralgarh 

51. Bllapur 

52. Bastar 

53. Ralpur 

54. .Bhind 

55. Gwallor 

56. Rawa 

57. UDain 

58. Sagar 

Naharashtra (19) 59. Wardha 

60. Amravati 
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61. Chandrapur 

62. Nanded 

63. Usmanabad 

64. Yavatlmal 

65. Latur 

66. Gadchiroli 

67. Bhandara 

68. Nagpur 

69. Thana 

70. Solapur 

71. Satara 

72. Parbhanl 

73. Raigad 

74. Akola 

75. Buldhana 

76. Beed 

n. Bombay 

Nagaland (1) 78. Man 

Orissa (9) ··79. Ganjam 

80. Puri 

81. Cuttack 

82. Dhenkanal 

63. Mayurbhanj 

84. BaJasore 
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85 .. ~ 

86. BoIangir 

87. Koraput. 

T ami Naclu (20) 88. NorthArcal 

89. Ching'_u 

90. Salem 

91. P.M.R Sivagqa 

92. Kamarajar 

93. Ramanalhapuram 

94.· Dharmapuri 

95. Thar1awr 

96. Periyar 

97. Oindigul 

98. Madurai 

99. SouIhAnD. 

100. PuduIdIai 

101. Trichirapali 

102. Nelai Kallam Bornman 

103. V.D. Chidambaranar 

104. 

105. Nilgiris 

106. Kanyakumari 

107. Madras 

Ultar Pradesh (18) 108. v..,.. 
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109. IIanIbIdi 

110. DahraDWI 

111. Faizabad' 

112. stapur 

113. KherI 

114- ~(Urban) 

115. ""(Oeha!) 

116. .. KeIhI 

117. PIMI 

118. BahnIich 

119. DeorIa 

120. HanIai 

121. RaeBareily 

122. Azamgarh 

123. Balla 

124.· ~ 

125. UirzIIpur 

Weal8engal (5) 126. PuruIia 

127. Benlcura 

128. BunIwan 

129. Midnapcn 

130. .8irbhum 

l..IIaIhadwaep (1) 131. l.akshdwaep 

Palldichln, (3) 132. PandIcII8nr 
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133. KnIcaJ (Polldlcheny) 

134. Yanam (PondIcheny) 

Manipur(1) 135. Blshnupur (Man! pur) 

n. DisIric1s G:IN8IfId under AIodiIilId MDT SchsmtI (endtImic 

Arunachal Pradesh (4) 131. TinIp 

137. West Siang 

138. East Siang 

139 • Towang 

BItar (13) 140. . Dhanbad 

141. SiwM 

142. PallIa . 

143. Awangabad 

144. Nawadah 

145. BhoPur 

148. Pumia 

147. Kallhar 

148. Muzalfaopur 

149. Sitamarhi 

150. Darbhanga 

151. West Champaran 

152. s. Palganas 

K8nIIa(5) 153. ~ 

154. Emakulllm 

155. Can,...". 
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158. MaIapuIam 

157. KozhIkade 

Madhya Pradash·(11) 158. Bhopal 

159. Indor8 

180. Khandwa 

161. Satna 

162. Dalla 

163. Tkarngarh 

164. ChaIIarpur 

165. Jabalpur 

166. Balaghal . 

167. Shahdol 

168. Sulguja 

IIanipur (2) 169. Zaminghhmg 

170. ChandeI 

Orissa (4) 171. Phubani 

172. Sundqarh 

173. KaIahandi 

174- Kaon'_ 
A & N Islands (1) 175. Andaman 

'SMin(2) 176. East District 

177. SauIh DiaIrict 

~ Pradesh (14) 178. Gcnkhpur 

119. l.ucknow 

180. Unnao 
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181. RMIpur -

182. Badaun 

183. Shahjahanpur 

184. EIawah 

185. Fatehpur 

186. Banda 

187. Hamlpur 

188. Jalaun 

189. Basti 

190. Gonda 

191. 8.,.., 
West BengaJ (10) 192. CoochBehar 

193. jfowrah- -
194. HaoghIy 

195. J~ri 

196. MaIda 

197. 24 Parganas (South) 

198. Nadia 

199. 24 Parganas (North) 

200. West_ DinajJur 

201. Murshidabad. 

LJst of"",.,.,. ardemic distIi::fs i.e. law cia ..... JIIDRII 

Bihar 1. Gaya 

2. Hazari 8agh 
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3. GIrIdInh 

4- Ranchi 

5. Monghyr 

8. . ·Baguaarai 

7. Eait Champaran' 

8. Madhubani 

9. Samastlpur 

10. Nalancla 

11. Palamu 

12. Saheras 

13. Saran 

14. GapaIganj 

Daman & Diu f5- Daman 

KarnaIaIca 18. 8angaIora (UI 

17. Kolar 

18. Mandya 

19. D.Kannada 

20. Palhanamthilta' 

21. KoIIayam 

22. Wyanad 

23. IduIcki 

~Pradesh 24. Hoshangabad 

25. RIIIam 

21. Dhar 
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27. Jhbua 

"28: 8arwani 

29. Gun. 

SQ. Damoh 

31. Chindwara 

32- Manella 

33. Sidhi 

34. Batul 

35. Rajgarh 

36. Dewas 

37. Shajapu( 

38. Shivpuri 

39. Morena 

40. Seoni 

41. Panna 

42. Narsingpur 

MaharashIra 43. JaIna 

44. ...... 
045. KaIIapur 

46. SangI 

47. RaInagiri 

48. Chula 

49. Ahmednagar 

SO. Puna . 
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51. Aurangabad 

Uttar Pradesh 52. 

53. Jhansi 

54. Partapgarh 

55. Sullanpur 

56. ChamoIi 

57. Nainital 

58. Moradabad 

59. Jaunpur 

60. AIigartt 

61. Allahabad 

62. laliIpw 

63. TaM GarhwaI 

84. PiIhoragarh 

West9&ngaJ 65. Calcutta 

66. DarjeaIing 

t&nachaI Pradesh 67. Chamba 

88. Shlrnla 

69. Sirmaur 

~ 70. Ajrn-

71. BharIIIpur 

72. GangaNagar 

73 • Jaipur 

74- ....... 
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75. 

76. 

n. 

[English] 

Coach Factory In Allahabad 

1038. SHRI SHASHI PRAKASH: will 
the Minister of RAILWAYS be pleased to 
state: 

(a) the reasons for dropping the pro-
posal for setting up of a railway coach factory 
in Chail area of district Allahabad: 

(b) whether the proposal for setting up 
of this factory is likely to be revived; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL-
L1KARJUN): (a) There was no proposal to 
set up a coach factory in Chail area of District 
Allahabad at any stage. 

(b) to (d). 00 not arise. 

Wildlife Sanctuarle. and National Park. 

1039. SHRI ASHOK ANANDRAO 
DESHMUKH: WiD the Minister of ENVIRON-
MENT AND FORESTS be pleased to state: 

(a) the total forest area declared as Wild 
Life Sanctuaries and National Parks State-
wise; and 

(b) the schemes for prDladion, preser-
vation and expansion of such Sanctuaries 
and National Parks? 

S. Madhopur 

Sirbhi 

Udaipur. 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) The total 
area under wildlife sanctuaries and national 
parks is reported tet be 1,40,382 sq kms. It is 
however not possible to state precisely the 
total forest area declared as wildlife sanctu-
aries and national parks as many of them 
contain non-forest areas like villages, rave: 
nue lands, wetlands, oceans etc. with no 
survey and demarcation between forest and 
non-forest areas carried out in many cases. 

(b) The Centrally sponsoredlCantral 
. sector schemes under which assistance is 

provided to the State Governments for the 
protection, preservation and expansiori 'of 
sanctuaries and national parks are as fol-
Iows:-

(i) ProjectTJger(fornationalparks 
and sanctuaries constituting 
Tiger Reserves.) 

(ii) Assistance for the develop-
meQI of sanctuaries and na-
tional parks. 

(iii) Ecodevelopment around na-
tional parks and sanctuaries, 
including Tiger ReServes. 

(iv). Projad' Elephant (for sanctu-
aries and national parks con-
sigriing elephants). 

(v) Beneficiary Oriented Scheme 
for Tribals (forthe resettlement 

, of tribalB from inside national 
parks and sanctuaries. 




